: 393 Nnm

(3) (i A cwy of the Annual
- Eepcrt of the Regionsl Engineer-
ing College, Silchary for the year
1877-78 along with tha Accounts

- @ang the Audit Repurt thereon,

(ii) A copy of the Review
(Hindi and English versions) by
the Government on the working
of the Regional Engineering
College, Silchar, for the year

- 1977-78, [Placed in Library. See
No. LT-4420/79].

(4) A copy of the University
Grants Commission (Disqualitica-
tion, retirement ond conditionsg of
service of Membersy  (Second
Amendment) Rules, 1978  (Hindi
and English versions)  published
in Notification No, G5 R. 16 in
Gazette of India dated the 6th
January, 1979, under rub-section
(3) of gection 25 of the Unjversily
Grants Commissicn  Act, 105€,
[Placed in leﬂlﬂ, See No. LT-
4421/78.]

(5) A copy of lhe Certified Ac-
counts (Hindi* version) of the
Indian Institute of Technology,
New Delhi, for the year 1977-78
along with the Audit Report
thereon, under gub-section (4) of
section 28 of the Institutes of
Technology Act, 1961 [Placed in
Lidbrary. See No. L1-4123/70.]

Nmmnon UNDER INDIAN TELEGRAPH

Acr, 1885,
THE MINISTER OF COMMUNI-
CATIONS (SHRI BRU LAL

VERMA): 1 beg'to liy on the Table
a copy of the Indien Telegraph
(Thirda Amendment) Rules, 1879
(Hindj gnd English versions) publish-
¢ in Notification No. GSR. 458 in
Gazette of India dated the  24th
March, 1979, under sub-section (5)

of section 7 . thalhdhn’l‘elmph
gﬁt’LM B;nd in Libsary, See

VAISAKEA 17, mi (SAKA.) '

RavI¥WB ON  ANNUAL REPORTS AND
STATEMENTg TOR DELAY OF (FANDEX
Smrarr Sasrrr, New' DELRT rom- 1077-
78 AND RAJGHAT SAMADHI COMMITTEE,
© New Deiur Fow 1977-78,- -

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM 'KIN-
KAR): 1 beg to .ay on the Table
a copy each of the foliowing papers
(Hindi and English versions):—

(1) (i) Annual Report -of . the
‘Gandhi Smriti Samiti, New Delhi
for the year 1977-78 along w;tb t.he
Audited Acrounts

.{ii) A statement :regarding
review by the Govarnment = on
the working of the Gandhi
Smriti  Samiti, New Delhi, for
the year 1977-78. :

{iii) A statemeni showing iea-
sons for delay in laying the
papers mentioned at (i) and (ii)
above., [Placed in Lab?af‘y. See
No LT-4424/707. o

- (2) (i) Annual Report of the

- Rajghat Samadhi Committee, New
Delhi, for the. year 1977-74 along
with the Audited Accounts.

(ii) A statement regarding' re-
view by the (Government ¢n the
working of the Rajghat Samadhi
Committee, New Delhi, for the
vear 1977-78,

(iii) A statement showjng rea-
song for delay in laying = the
papers mentioned at (i) and (ii) -
above. [Placed in strar'y. See
No. LT-4425/79]. :

STATEMENT RE, FURTHER TRANCHE OF
MARRET LOANS 1s5UED - BY Gmms
GovennmMmyr w APmin, 1979, -

THE m OF BTATE IN
TEE MINISTRY ©OF = FINANCE
(SEHU: ZULFIQUARULLAH): 1 ‘heg

Eummdhndm Accounts wuhumtheﬁthl!ceh,lsﬂ
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. Engineerg cml Technicions of IA (CA)

to. lay on the Table a statement
(Hindi and English versiong) regard-
- ing further tranche of market loans
igsued by the Central Government
in April, 1979. [Placed in Library.
See No, LT-4426/79)

SHRL MANI RAM BAGRI: **
" MR, SPEAKER: 1t is not a point
of order. I over-rule it. Dont re-
cord anything.
Calling attention,
Shri Mani Ram Bagri then lejt the
Houge

SHRI K. RAMAMURTRY: 1 have
a point of order.

MR SPEAKER: Under what rule?
The same one or a different one,

SHRI K, RAMAMURTHY: The
Same one,

MR. SPEAKER: No, please,

SHRI RAJ NARAIN. ¢

MR. SPEAKER: Don't record.

It is not a4 point of order at all
If you want to make a statcment, I
will not allew you. You give notice

- under Rule 377, I will consider that.

12.21 hrs.

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IM-
S PORTANCE

WORK TO RULE AND THREATENED STRIKE

By ENGINEERS AND TECHNICIANS OF

o INDIAN Am.msa
Wiy g : ()

& TNy W & wfyeraia aﬁns Lol

®am &
- { ),

SHRI RAJ NARAIN  (Rae
Barailly): B8ir; I rise on 2 point of
order. SN o

MR. SPEAKER: What is yout
point of order? There is no point of
order,

SHRI RAJ NARAIN: My point of
order is this. Without hearing a
responsible Member, how cap you
say that there is no point of order?

MR. SPEAKER: Quite right.

SHRI RAJ NARAIN: You are the
mouth piece of the House, You are
Speaker. Your personality is limi-
ted, You are not a man of unlimjted
personality.

MR. SPEAKER; What is your
point of order?

Wi W wrowm : wOR IR Ty @@
g0 QYT afraw aendt & ary o fwr X wpa
fergar @ gy fouy fewum anr

My point of order ig this,

iofode oy § & ww amz o
writ www g1 fear wfoo g o
wis wrie qg § fv |, (m).

hgew o wwww : oy vk A
ey a1

wft cow wereraw : g wT wrde & o ?
& wrown wrfimi ag se vl 4,
uw d¥y  wor mm:"ﬂ"“‘
Badis 4 B
w‘imta\[.. (m)

MR, spmm “Thig n"nnt
pol.nt of order Don’t rsearrd

( Iutmnptioﬂt} .

Luo. t&e mmma mﬂy; '54\11 mm
{ (Aon




